
IN THE NATIONAL COMPANY LAW TRIBUNAL
CUTTACK BENCH

IA (IBl(Planl No. 2lcBl2o26
IN

cP (IB) No" 4/CB 120.24

(An Application filed under Section 30(6) read with sectioru 31(1) of tLrc
Insoluency ond Bankntptcy Code, 2016 read with Regulation 39ft) of
the InsoluencA and Bankruptcy Board of India (Insoluency Resolution

Process for Corporate Persons) Regulations, 2016)

Iu tnp nrartpR or':
NATIONAL AGRICULTURAL CO.OPERATIVE MARKETING
FEDERATION OF INDIAN LIMITED (NAFEDI

Vs 
.... Financial Creditor

ZENITH MINING PRIVATE LIMITED
.... Corporate Debtor

And
In tnp uampR or':
SANJEET KUMAR SHARMA
Rpsor,utron PnorpssIoNAL Or. Zplrtn Mrnruc PRIvatp Ll*rttpo
Having Registered office address at:
BE 149, Street No. 5, Hari Nagar, Delhi-110064

...Applicant/ Resolution Professional

with
IA (IBl No. 1o9/CB/2o26

Ir tHp nnampn or.:
SYED NAJAM AHMED,
Suspplppp DtnpcroR oF Zpyltn Mrurlc kr rrp
Shadaad, Biju Patnaik Chowk,
P.O"- Tulsipur, District- Cuttack

Vs 
.......Applicant

SANJEET KUMAR SHARMA
Rpsor,urror PRoppssroNAL Or Zpurtn Mrwruc PRrvatp Lrurrpo
I{aving Registered office address at:
Btr 149, Street No. 5, Hari Nagar, Delhi-110064

."....Repondent No.1

National Agricultural Cooperative Marketing
Federation of India (NAFED),
Office at NAFED House, Siddhartha Enclave,

/-\ .
S=-l-l


